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(d) the number of those who are still
holding their old posts; ana

(e) the number of those who are Still
unemployed?]
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tTHE MINISTER FOR EDUCATION AND

NATURAL RESOURCES AND SCIENTIFIC

RESEARCH (MAULANA ABUL KALAM AZAD)
:(a) 105.

(b) Fifty-four.

(c) to (e). Of fifty-four 37 are sponsored
and 17 non-sponsored candidates. With the
exception of one, all the sponsored candidates
are serving their sponsoring authorities
concerned. The non-sponsored candidates
have no obligation to serve the Government

of India and as such we do not keep any
record of their employment. ]
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[ RAJYA SABHA ]
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f [FOREIGN TRADING CONCERNS IN INDIA

to Questions

202. SHRI KRISHNAKANT VYAS: Will
the Minister for FINANCE be pleased to
state:

(a) the total number of foreign trading
concerns at present in India; and

(b) the number of the foreign concerns
which  started  business  here  after
Independence, the information to be given
year by year?]
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CIVIL EXPENDITURE (SHRI M. C. SHAH):
(a) and (b). The total number of trading joint
stock companies incorporated elsewhere than
in India but having a principal place of
business in this country, at work as

English translation.
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on 31st March 1955 is 172, of which
those that established their branches
in India after Independence is given
below: —

Period ..Number
1947-48 (from 15th August 1947) 1
1948-49 e s - 14
1949-50
1950-51
1951-52
1952-53
1953-54
" 1954-55

U - -

Toran 52
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+[CriMES comMMITTED IN CENTRALLY
ADMINISTERED AREAS

203. Sgert KRISHNAKANT VYAS:
Will the Minister for HoME AFFAIRS
be pleased to state:

(a) whether any data, account or
records about erimes committed in
Centrally administered areas are col-
lected or maintained;

(b) if so, the number of cases of
murder, loot and arson committed in
those areas during the years (i) 1947,
(i) 1949 and (iii) 1955; and

(e) the strength of police-force in
Centrally administered areas at pree
sent?]

18 MARCH 1956 ]

to Questions 1694
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[Toe MINISTER 1~ tHe MINIS-

. TRY or HOME AFFAIRS (Surt B. N.

Datar): (a) Yes.

(b) and (c). A statement has been
placed on the Table of the House. [See
Appendix XII, Annexure No. 60.]
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t1InsuraNcE COMPANIES

204. Surr KRISHNAKANT VYAS:
Will the Minister for FINANCE be
pleased to state:

(a) the number
panies doing
India;

of foreign com-
insurance business in

(b) whether these companies have
got more privileges and facilities in
India than those enjoyed by Indian
insurance companies;

tEnglish translation.



